IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date

04.06.2026

C

ourtjamount Reject

|1 |SK. SAMIM |41229/2026|04.06.2026 |WA/1622/2022 0| c

J. K.
2 omamana |41235/2026/04.06.2026 [WP(C)/4880/2026 |10 c

B. K.
3 |ursnma 41236/2026|04.06.2026 |WP(C)/17418/2026 |10 c
|4 |s BARIK  |41250/2026(04.06.2026 |CRA/58/2002 0 | S

5.00 ,

P K 5%3.00

5 |iazary 41255/2026 |04.06.2026 |WP(C)/14982/2024 |7 L owNLoAD |
COPY

6 |Y pas 141260/2026(04.06.2026 |FA/225/1985 0 | S
7 |Y pas 141261/2026|04.06.2026 |[FA/293/1998 0 | S
8|S K SAMAL |41262/2026(04.06.2026 |WP(C)/23640/2012[10 | S
9 |Y pas 141263/2026(04.06.2026 [0JC/12957/2000 |10 | S
|10 |s BARIK  |41264/2026|04.06.2026 |CRA/58/2002 0 | S
11 |P K LENKA |41265/2026(04.06.2026 |SA/23/2000 0 | CH
|12 |M R SARHOO |41266/2026|04.06.2026 |WP(C)/14287/2005[10 | A
|13 |C sAHU 141267/2026|04.06.2026 |CRLA/264/2024  [10 | S
14 |R K SAHU |41268/2026|04.06.2026 |CMP/837/2026 0| v

M
15 | oerparny |41269/2026|04.06.2026 |CRLMC/4083/2025 |10 U

M
16 |oprpapgy |41270/2026(04.06.2026  |CRLMC/3113/2025 |10 U

M
17 |oerpargy |41271/2026(04.06.2026  |CRLMC/4083/2025 |10 U

M
18 | oorpagmy |41272/2026(04.06.2026  |CRLMC/3113/2025 |10 U

M
19 | ocrparny |41273/2026(04.06.2026 |CRLMC/3083/2025 |10 U

M
20 | prpargy |41274/2026|04.06.2026 |CRLMC/3083/2025 |10 U

M
21 |oprpargy |41275/2026|04.06.2026 |CRLMC/3081/2025 |10 U




M

22 |onrpargy |41276/2026(04.06.2026 |CRLMC/3081/2025 |10 U
s P

23 S uanTa | |41278/2026|04.06.2026 |CRLREV/221/2026 |10 U
s P

24 |3 uanTa | |41279/2026|04.06.2026 |CRLMC/1710/2026 |10 U

25 |R K BARIK |41280/2026|04.06.2026 |WP(C)/17326/2026 |10 U

26 |R K BARIK |41281/2026|04.06.2026 |WP(C)/17333/2026 |10 U
s s

27 |Daeayar  |41282/2026|04.06.2026 WP (C)/12767/2026 |10 U

2g |[IANAS 41283/2026|04.06.2026 |CMP/368/2016 7 U
JENA

[ | | Total 1274

N I C (Software Team)




